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public sector undertakings with a view to 
making them more viable; 

(b) if so. the salient features of the 
proposal in this regard ; 

(c) the rea ons for uch a merger, and 
the name of the undertakings to be 
merged; and 

(d) when a final decision i likely to b 
taken in the matter? 

THE MINISTER OF STAT IN THE 
MINISTRY OF FINANCE (SHRl 
PATTABHI RAMA RAO): (a) to (d) Yes, 
Sir. The Government have decided to merge 
Mo~ul Line Limited with the Shipping 
Corporation of India Ltd. The new Corpora-
tion would retain the name . Shipping 
Corporation of India'. Apart from this, a 
Committee set up to recommend measures for 
improving viability of some of the public 
Sector Undertakings of the Department of 
Heavy Industry has submitted reports on 
some undertakings and in some cases 
suggestions including merger. The reports 
are still unde r considera~ion of the 
Government. 
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Amount Due from ick Indu trial 
Unit 

4013. HRl ARJUN SETHI: Will the 
Minister of FINANCE be pleased to state : 

(a) whether it is a 
amount is due from 
units in India ; 

fact that some 
the sick. industrial 

(b) if so, details of the out tanding loan 
amount and investments, etc. from sick 
industrial units-industry-wi e and State-
wise; and 

(c) the details regarding the number 
belonging to large , big and M.R.T.P. 
houses ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJAR Y): (a) and (b) The State~ 
wise and Industry-wise details of the amount 
of loan outstanding from sick industrial units 
in the direct assistance portfolio of all-India 
financial institutions a at the end of 
December, 1982 are given in statement I and 
Statement-II. The details readily available 
relating to Shate-wise and Indu try-wise 
amounts outstanding towards scheduled 
commercial banks in respect of large sick 
industrial units, each enjoying bank credit 
limit of Rs. 1 crore and above as at the end 
of December. 1981 are given in Statement-In 
and Statement-IV. The State-wise information 
of outstanding advances of scheduled 




